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Written Answers

M/S. CoMINCO BINANI LTD. IN KECRALA

t429. SHRI K, CHANDRASE-
KHARAN : Wil the Minister of
STEEL AND MINES/ geqid i &
way be pleased to state :

(2) what 1s the total investment 1n
Cominco Binant Ltd., in Kerala:
(b) what 1s its production ot zinc

and the number of labourers employed
by the Company; and

(¢) whether the Hindustan Zinc Ltd .
m Rajasthan 1s 1n the Public Sector,
and if so, what 1s the nvestment on 1t,
and 1ts production and the number ol
labourers employed therein ?

THE MINISTER OF STEEL AND
MINES/ zzqg =itk @M= ®at
(SHRI S MOHAN KUMARAMAN-
GALAM). (a) to (¢) A statemenut 15
laid on the Table of the House

STATEMENT

() It has been reported by M/;s
Comunco Binant Zinc Ltd, that their in-
vestment 1n the Zinc Smelter 1s of the
order of Rs 6 crores.

(b) The Company produced 11,717
tonnes of zinc metal during 1970 71
(upto Febiuary, 1971). There are at
ptesent 464 labourers on the rolls of
the Company

(c) The Hindustan Zinc Ltd. is a
Central Government Company, Che
Government have so far invested a sum

of Rs, 1569 47 lakhs (Rs. 784.67 lakhs ‘

m equity and Rs 784.80 lakhs by way
of loans) As on 1-4-1971, 4,039 per-
sons of various categories were in the
employment of the Company in their
different units including about 3500
workers (skilled, semi-skilled and un-
skilled). The umt-wise break up is
given below —

Zawar Zmnk Lead Head Calcutta Tota
Mines Smelter Smelter Office Office

No of 2,285 1,078 SII 158 7 4,639
persons
employed.
Unlike Cominco Bmam Zinc Ltd

which operates only a smelter, Hindus-
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tan Zinc Ltd has 1ts own mines, zinc
and lead smeliers and also a fertihicer
plant

The Company produced 10,741 ton-
nes of zinc metal in 1970-71.

" CHRESTION Mica INDUSTRIES, BIHART

*232 SHRI SALIL KUMAR GAN-
GULY .

SHRI MONORANJAN ROY :

Will the Mimster of LABOUR AND

REHABILITATION / %tq 3+ gate wat
be pleased 1o state :

(a) whether 1t 15 a fact that the mica
workers ot Chrestion Mica Industries,
Sibsagar, Hazaribagh District, Bthar, went
oun strike during March, 1971;

(b) what were the mam demands of
the workers;

(c) whether any steps have been taken
by Government to meet the demands of
the workers;

(d) if so the detads thereof; and

{¢) if not, the reasons theretor?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND RE-
HABILITATION/ %% X gRats warea

® 3¢ Hgt (SHRI BALGOVIND

VERMA) (a) to (e) The matter falls
in State Sphere

Hu~nocrr STrRIKL BY F.C I STAFF

430. SHRI SASANKASEKHAR

SANYAL ; Wil the Minister of
| AGRICULTURE/ sft  wat be
pleased to state -

(a) whether 1t 15 a fact that the em-

| ployees who are engaged n loading and

unloading of tood in Food Corporation

| of India, Calcutta went on a hunger-strike

betore the Office of Zonal Manager, FCI,
during Apnl 1971,

{b) 1f so, the reasons therefor;

(¢) the main demands of the worhers;

(d) whether Government have taken
any measures to redress thew grievan-
ces, and

(e) if not, the reasons therefor?

tTransferred from the 2;d‘ June:
1971




